
CENTRAL ADMINISTRATIVE TRIBUNAL, PRINCIPAL BENCH ,,/ \  

OA No.349/2003 	 / 	\J 
New Delhi, this the 17th day of February, 2003 

Hon'ble Dr. A. Vedavalli, Memher(.J) 
HOfl'biC Shri A.P. Nagrath, Member(A) 

Harish Chandra 'r'ati 
C' / ,-. 	

L
1 	4- 	C' l.- 	G.B. '/ 4- 4 ae 	1iaui 

RIo 0-13, PS Pahargan.j 
New Delhi 
Posted as Inspector (No.D-1820), 
At Rashtrraati Bhavan, New Delhi. 	 .... Applicant 

(Application in person) 

versus 

Union of India, through 
Secretary 
Ministry of Home Affairs 
North Block, New Delhi. 

Commissioner of Police 
Police Hqrs., 
M.S.O. Building, 
I.P. Estate, New Delhi. 

it. Commissioner of Police 
Headquarters, Establishment, 
M.S.O. Building, 
I.P. Estate, New Delhi. 

Deputy Commissioner of Police 
New Delhi District, PS Parliament Street 
New Delhi 	 Respondents 

ORDER (Oral) 

Dr. A. Vedavalli, Member (J) 

Applicant seeks permission to withdraw this OA 

with liberty to approach this Trbunal again, if 

necessary. 

Permission granted. 

OA is dismissed as withdrawn. Applicant is 

granted liberty to approach this Tribunal in appropriate 

fresh original proceedings, if so advised, In accordance 

w i t h 1 aw. jt 

(A.P.Nagrth) 	 (Dr. A.Vedavalli) 

Member(A) 	 Member(J) 

/ ray i / 


